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% <~ CENTRAL ADMINIZTRATIVE TRIBUNAL
\ . MUMBAI BENCH
OAs N6.555/2001, 85672001, 857/2001, 853/2001 853/2001,
66G/2001, .861/2001, 862/2001 E63/20071, 864/20G1
865/2001, €866/2001, 867/20G1, 868/2007, 869/2001,
870/200%, &71/2001, 872/2001, 273/2001 and 874/200%,
Datec this Friday the 7th Day of Dec ember 2001,
Hon’ble Shri Justice B1rendra D1kbn1t, Vice Chairman
Huh ble 8mt.Shanta Shastry, Member (A). '
Shri - Vijay S. Amberkar, . .
working as Khalasi under _ .
Assistant Electrical Enginesr (C)
Meuropc}j tan Transport Pro ject (R),
vCeﬂtra Raiiway, Juinagar, - . _
Navi Mumbai. . .. Applicant in
: ' - OA 855/2001.
8hri P.G. Nehate,
- working as Khalasi under
Divisional Electrical Engineer {Cl,
Metropoiitan Transport Project (R]ys),
Central Railway, Ju1nagar, ’ .
Navi Mumbai. - .. Applicant in
: OA 856/2001.
Shri M.V Dange,_ ,
"working as Khalasi under ‘
Divisional Electrical Engineer (cy,
Metropolitan Transport Project (Rlys),
Central na11way, Juxnagar,
Navi Mumbai. : ‘ .. Applicant in
o ~ OA 857/2001.
Shri Gopal V. Patil i . -
working as Khalasi under _
Assistant Electrical Enginesr {Cy,
Metropolitan Transport Project (R},
Central Railway, Juinagar, ' -
Navi'MumD i. .. Applicant in
: CA 858/2G01.
Shri G.R. Talele,
WOrking as Khalasi under ,
Assistant Electrical Engineer (T},
Metropolitan Transport Project (R, ‘
Centrail Railway, Thane. - Appiicant 1in
CA 858/20061.
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Shri H.D. Chaudhari,

working as khalasi under

 Assistant Electrical Engineer {(C),

Metropolitan Transport Project (R), : .
Central Railway, Thane. .. : o .. Applicant in

OA. 860/2001.

Shri J.H. Talele, e
working as Khalasi under

Dy. Electrical Engineer (C), U X ‘
MTP (R), Central Railway, . : :
Juinagar, Navi Mumbail. S L Appiicant

OA -861/2001.

Shri V.M. K

achane,

wWorking as Khalasi unager .

Assistant Electrical Engneer (CJ,
“MTP (R), Centr 1 Railway, Thane. ' Ce e ADD|1Cait in

S OA 862/2001

an' R.K. Reddy, . ]

working as Khalasi under S s o
Ass1etan» Electrical Engineer (€, - .

MTP. (R}, Central Railway, . o , ' "
Juinagar, Navi Mumbai. - .., Applicant in

OA 863/2001..

Snr1 R.L. Kadam, :

.working as Mason-I11 under

Assistant Electrical Engineér \C),

MTP (R), Centra1 Ra11way, Thane. © .. Applicant in
- CA 864/2001.

°hr1 A.R. Sne1kh,

working as Khalasi under -

Assistant Electrical Engineer (C), , o
_MTP (R), ‘Central Railway, Thane. .. Applicant 1in
- S oo : : - OA 865/2001.

Shri T R. Patil,
working as kha]ae1 under
Assistant Electrical Engineer (C),

MTP (R), Central Railwady, Thane.~ “f“““““:k*App?icant in
' N "' o : ' .OA 86642001,
Shri P.M. Narayane,
working as Khalasi under -
A$sistant Electrical Engineer (T}, )
MTP (R}, Central Railway, Thane. .. -Applicant in
_ : ' ' OA 867/20017.
Shri-cL.M. Jangle, .
working as Khalasi .under .
Assistant Electrical Engineser {Cy,
MTP (R), Central Railay, - : '
Juinagar, Nayi Mumbai.. .. Applicant in
' . CA 868,/2001.
.,
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,Shrinv.D; Talele,

{ -~
‘ g . . T3 -
Shri M.E. Muthu,
working as Khalas1.under .
~Dy. Chief ETectrical Engineer (Q),
MTP. (R), Central Railway,
Juinagar, Navi Mumbai

—

o

C. soloman, . ’ .

er (Ad- hocy,.

ssistant :1ectr16a1 ;ngiﬂeer (CJ,
MTP (R), Central Railway, Thane.
Shri Y.E. Patil, S
worKing as Khalasi under

Assistant Electrical Engineer (C),
MTP (R), Central Railway,
Juinagar, Navi: Mumbai.

Shiri V.R. Patil, .

working as Khalasi under . .
Assistant Electrical kEnginesr {(C),
MTP (R), Central Railway,
Juinagar, Navi Mumbai.

working as Khalasi under
Assistant Electrical ‘Engineer (C),
MTP (R), Central Railway,
Juinagar, Ndvi Mumbai. = =

- Shri v S JaV?rnaF )
wo*“1ng as Khalasi- under, S

Assistant .Electrical Engwneer (C);
MTP (R), Central-Railway, - a

Juinagar, Navi Mumbai.

VERSUS

4 [ AT T om i < e .
i, union otf india, TNirougn

o P B A i o o

General Manager,

P Y T, D 2 T s g s

Cantral Railway,

Mumb&i - 400 001,
~ Pt R Y ot S RS S | Fang P
Z. Crniery cieciricail cigineear,

Central Railway,

CeT, Mumbai - 400 0071.
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mamurthy ).

“Applicant in

OA 87G/2G601.

Applicant in

OA 87.1/2001.

Applicant 1in
OA 872/200+%.
Applﬁcant in:

OA 873/2u01

~Applicant in
OA 874/2001.
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3. Chief Administrative Officer (C),
- Metropolitan Railway Project (R),
'CAO (C)’s Office, Central Railway,
New Administrative Building,

" 7th Floor, CST, Mumbai-400001.

4, Asgistant Electrical Engineer (C),
Metropolitan Transport Project (R),
Central Railway, Juinagar, _
Navi Mumbai. E .. Respondents.

_ORDER (ORAL)
{ Per : Smt. Shanta Shastry, Member (A) }

A1l these 20'(twenty) OAs involve a common cause
of action. The legal issue raised is the same. The
relief sought is the same. The advocate 1is also the ‘
same. We therefore ﬁrocéed to dispose off these OAs by a
~ common order. .
2. The applicants are Khalasis working 1in the .
Central Railway. For purposes of 1llustration the facts
in 0.A.No.855/2001 are given in brief. The applicant in
.the aforesaid 0.A. was granted temporary status with
effect from 1989 by order dated 12.7.1990. According to,
the applicant he was relieved on being declared surplus
to join. the office of Chief Engineer (C), Metropolitan
Tranéport Project. on 1.4.1991, Now after a ]apse of ten
years theé impugned charge sheet has been issued to him on
10.9.2001. The .article of chargcreads as follows:-
. - "that the said Shri Vvijay Amberkar,

. Khalagi arrived on transfer from - Central
Railway to MTP (R), Mumbai by producing -
LPC No.HPB/797/D/ST/7FR dated 18.3.1991%

- issued under the signature of
CPO(S&T)/Central Railway. On enquiry

+ with CPO(S&T)/Central Railway vide MTP
(R) Mumbai’s 1letter No.MT/E/099 dated.
17.7.2001, it was replied by CPO(S&T)
vide letter No.HPB/P.797/D/S&T/C1. . /PNM -~
1870/1939 dated 5.9.2001 that the LPC in '

question was not issued by his office.
It clearly  indicates that Shri Vijay
_ - .5..
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- Amberkar, Khalaei obtained appointmeni in .
MPT (R) Mumbai by producing the fake
office order.” S S

3. ' .S1mi1ar charge’ sheet has been ‘1eeued to the
applicants 1n'other OAs also. | | . |
4, 'The applicant’ hae‘aeeafled ﬁhe.eharge sheet on
two main'éreunds viz, ; |
(1) The charge sheet hae been issued after near]y ten
years of his joining the MTP in 1991. .' No _reasons are
forthcom1ng by way of any document or' otherwise to
exp1a1n the enormous de1ay in 1ssu1ng the charge sheet.
(11) 'g;thfficient mater1a1 or bas1s 1e available to-
justify the issue of. the charge sheet It 1s based on
a mere exchange of Iettere dated 17.7. 2001 ‘and '5.9.2001‘
as mentioned 1n the artfcle of charge. |
5. - The 1learned counsel for the epp1icant submits
further that . out of 33 employees who _ Joined the
,Metrope11tan Transport ProJect on'being declared surplus
on{y 9 employees have vpeen charge eheeted. It te
Vdiecr1m1na£ory. Therefore ‘the charge sheet of 10'9 2001.
‘ is 11ab1e to be quashed and set aeide at the outset. ‘
6. ' The Learned Counse1 also eaid that the applicants
1 have replied to the charge -sheet and have requested to be
provided with a defence lawyer.
1. ‘We have heard the Learned Counsel fer the
appTicants In our considered view it is not neceesary
to 1nterfere with the due procese of law at this stage

, in regard to the demand for a defence lawyer, since the

charge is of a11eged forgery and since the app1icants are.
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on]y Kha]as1s

cons1derat1on

'

-the

this

renqu1ry officer‘ Shafl' take~f 1ﬁ£¢f

-

"aspeot a]so 'at the time of hearing.;

wh119 dea11ng w1th the request for defence 1awyer.—- e

8}

d1sm1ssed at the adm1ss1on stage 1tse1f We do not orderv.7

v

- In the above V1ew of the matter a11 the 0 A.s are *tj

- any costs.

.~

Y
3.

H.

Member (A)

;
v
v
B
»
.
LN
.
‘l
oo .V\
)
=
w
s
-
N
'] ‘
i
N
-
;
.
.
- v

LN

~.

PR o - 4

P

o \‘ S

et

( Smt Shanté Shastry )

( B1rendra Dikshit )
‘ Vice Cha1rman.j~
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